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Statement

The details of inspection of passport offices conducted during each of the
last three years (2009-2011), State-wise

SL.No. Passport office

Name of the State

Dates of inspection during

the last three vears
(2009-2011)

1. Hyderabad Andhra Pradesh 22-24 December 2010

2, Raipur Chhattisgarh 6 March 2009

3. Delhi Delhi & Haryana 7 September 2011

4. Srinagar Jammu & Kashmir 2 March 2009

5. Ranchi Jharkhand 12-13 February 2009

6. Bangalore Karnataka 30 May - 2 June 2011

7. Trivandrum Kerala 24-25 November, 2009,
17 February 2010

8. Cochin Kerala 25 September 2009

9. Malappuram Kerala 22.9.2010

10. Bhopal Madhya Pradesh 28 May 2010

11. Nagpur Maharashtra 18-19 February 2009

12. Bhubneswar Orissa 4-5 May 2009

13. Amritsar Punjab 19-20 April 2010

14. Chennai Tamil Nadu 25 September 2009,
17-18 July 2011

15. Madurai Tamil Nadu 22 March 2010

16. Coimbatore Tamil Nadu 13 March 2009

17. Ghaziabad Uttar Pradesh 13 May 2010

Chinese objection to visit of Defence Minister to Arunachal Pradesh

980. SHRI RAM JETHMALANTI :
SHRI SHIVANAND TIWARI :
SHRIMATI KUSUM RALI :

SHRI PRABHAT JHA :
SHRI RUDRA NARAYAN PANY :

Will the Minister of EXTERNAL AFFAIRS be pleased to state :

(a)  whether China has raised objections against the visit of Cabinet Minister
of Government of India to Arunachal Pradesh on 20" of February, 2012;
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(b)  if so, the details thereof and reaction of Government thereto;

(c)  whether Government has raised the issue with Chinese Government;
(d) if so, the details thereof and the outcome thereof; and

(e) if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL AFFAIRS
(SHRI E. AHAMED) : (a) to (¢) On 25 February 2012, the Chinese Foreign Office
Spokesperson made a statement that the Chinese position on the disputed eastern
sector of the India-China boundary has been consistent and that pending a final
resolution, India and China should not take any action in the disputed arca that could
complicate the problem. India's consistent position that Arunachal Pradesh is an integral
and inalienable part of India has been clearly conveyed to the Chinese side.

Diversion of Brahmaputra by China

981. SHRIMATI KUSUM RAI :
SHRI PRABHAT JHA :

Will the Minister of EXTERNAL AFFAIRS be pleased to state :

(a) whether the State Government of Arunachal Pradesh has raised
apprehensions to Union Government that China has diverted the waters of Brahmaputra
river which has dried up in Arunachal Pradesh recently;

(b)  if so, the details thereof and the reaction of Government thereto;
(¢)  whether the Ministry has raised the issue with Chinese Authorities; and

(d)  if so, the details thereof and if not, the reasons for ignoring the national
interests?

THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL AFFAIRS
(SHRI E. AHAMED) : (a) to (d) Government is aware of concerns in Arunachal
Pradesh in this regard. Government has clarified that changes in river flows are a
natural phenomenon dependent on various hydro-meteorological and climatological
factors. There has neither been any abnormal rise nor fall in water flow of River
Siang. India has raised trans-border river issues with the Chinese side on many
occasions incuding at the highest level. During his visit to India in December 2010,
the Chinese Premier conveyed that China's development of upstream arcas of the
Brahmaputra will never harm downstream interests. Government has ascertained
that construction activity on the Brahmaputra River at Zangmu on the Chinese side
is a run-of-the-river hydro-clectric project which will not adversely impact the

downstream arcas in India.



